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 स्वतंत्रता  प्राप्त  के  तैतीस  वर्ष  बीत  तूके।
 दोश  से  जमींदारी  प्रथा  का  भी  वर्षाਂ  पहले
 अन्त  हो  चुका  ।  फिर  भी,  यह  लज्जा  की
 बात  ही  कि  लाह  नगर,  जमशेदपुर  मों  आज
 भी  टाटा  की  जमींदारी कायम  हाँ  ।  सन
 1967 की  संयुक्त  माोचे  को  सरकार ने

 टाटा  की  जमींदारी  को  जमदादपुर  शहर  से
 समाप्त  करने  का  निश्चय  किया  था  ।  परन्तु
 यह  निर्णय  फि यान् वित नहीं  हो.  सका  क्यों
 कि  टाटा की.  आर  से  उस  के  विराध  मं
 सुप्रीम  कोर्टो  मं  रिट  दाखिल  कर  दिया  गया
 जिस  के  बार  मं  आज  तक  फासला  नहीं  हो
 सका ही  ।
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 AUGUST  12,  1980

 कि  वह  जमशेदपुर  का  टाटा  की  जमींदारी
 कमतक से  मुक्त  कर  वहां  हर  माने  में

 सरकार. का  आधिपत्य  स्थापित  कर

 (४)  SeERrIous  SITUATION  DUE  To  IM-
 POSITION  OF  CAPITATION  FEE  IN
 DAYANAND  MEDICAL  COLLEGE  AND
 HOspPITAL,  LUDHIANA

 SHRI  VIJAY  KUMAR  YADAV
 (Nalanda):  Serious  situation  has
 developed  in  Dayanand  Medical
 College  ४  Hospital,  Ludhiana  on
 account  of  Management’s  decision  to
 charge  capitation  fee  for  admission  to
 MBBS  courses.

 Dayanang  Medical  College  and
 Hospital,  Ludhiana  admits  50  students
 every  year.  This  year  management  of
 the  Institution  has  decided  to
 reserve  9  seats  out  of  50  for  wards  of
 Indian  Nationals  settled  abroad.  The
 candidates  admitteq  against  this
 category  will  have  to  pay  $  25000.0
 (US  Dollars)  each.  This  decision
 debars  student,  from  seeking  admis-
 sion  to  the  College  and  _  encourages
 charging  of  capitation  fee.

 The  Punjab  Government  have  not
 taken  any  notice  of  the  statement
 made  by  the  Minister  of  Health  to
 the  effect  that  the  State  Governments
 stop  collection  of  capitation  fee.

 Against  the  decision  of  the  manageé-
 ment  of  the  College  there  was  a  wide
 protest  by  the  students  and  the
 Management  cancelleq  the  interview
 for  admission  which  was  to  be  held
 on  31st  July,  1980  and  the  college  has
 been  closed  jndefinitely  by  thé
 Management  and  the  students  are  0°
 strike  from  that  date.

 I  request  the  Health  Minister  10
 intervene  and  settle  the  matter.


